
NATIONAL CO LAW TRIBUNAL
MUMEAI IENC H,MU]4EAI

C.P No. 1021l (MAH)/ 2017
CA No.

CORAM: Present: SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPAT}ry
MEMBER (T)

ATTENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBA1 BENCH OF
THE NATIONAL COMPAI.IY rAW TRIBUNAL ON 13.07.2017

NAME OF THE PARTIES: Punj Lloyd Ltd.

Sunny Vista Realtors ftt.Ltd.

SECTIoN OF THE COMPANIES ACT: I & BP Code 2016

ORDER
CP No. 1021/ l&Bp/NCLTMB/MA}V20u

Wrongly on Board. List this matter as fixed before on 20.7

sd/-
B.S.V.

Member (Technical)
THY

Member fludicial)
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